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Rural development in Andhra Pradesh

3073. SHRI NANDI YELLATAH : Will the Minister of RURAL
DEVELOPMENT be pleased to state:

(a)  the details of vanious activiies/programmes for the fastrural development,
including various commercial and rural employment opportunities for the rural masses
of Vizianagaram, Visakhapatnam, Snikakulam, East Godavan, Khammam, Varangal,
Adilabad, Karimnagar and Paderu areas in Andhra Pradesh to protect from all types of

radicals and naxalites;

(b) The details of the most interior parts of the above mentioned districts

covered by pucca roads for vanous commercial activities; and

{c)  Thepopulation of each of the above mentioned distnicts, district-wise and

gender-wise ?

THE MINISTER OF STATE IN THE MINISTRY OF RURALDEVELOPMENT
(SHRI PRADEEP JAIN) : (a) The Ministry of Rural Development is implementing
through State Governments, including Andhra Pradesh the major Programmes namely
Mahatama Gandhi National Rural Employment Guarantee Act (MGNREG A) for wage
employment, Swarnjayanti Gram Swarojgar Yojana (SGSY )/National Rural Livelihood
Mission (NRLM) for self-employment, Indira Awaas Yojana (IAY) for rural houses,
Pradhan Mantn Gram Sadak Yojana (PMGSY) for rural connectivity, National Social
Assistance Programme (NSAP) for welfare of rural households and Integrated
Watershed Management Programme (IWMP) for rural area development. These
schemes are implemented for rural masses, including the Districts of Vizianagaram,
Visakhapatnam, Snikakulam, East Godavan, Khammam, Varangal, Adilabad,
Kanmnagar and Paderu areas in Andhra Pradesh. These programmes aim at overall

development of rural areas through commercial and employment opportunities.

(b) Under PMGSY, in the 8 Integreted Action Plan (TAP) Districts of Andhra
Pradesh (viz., Viaanagaram, Visakhapatnam, Srikakulam, East Godavan, Khammam,
Varangal, Adilabad, Kanmnagar), 8815 km. lentgth of the road works have been
sanctioned and 7812 km. length of road works have been completed upto March, 2013.
For faster implementation of PMGSY in IAP distnicts necessary guidelines have been
suggested to the State Government.

(c)  Asperthe provisional data of population Census, 2011 of Registrar General
of India, total population of the District and gender-wise details of Vizanagaram,
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Visakhapatnam, Srikakulam, East Godavan, Khammam, Varangal, Adilabad,
Karimnagar Districts in Andhra Pradesh are given below:—

Sl. No.  Dastrict Male Female Total Population
1. Vizianagaram 1161913 1180955 2342868
2: Visakhapatnam 2140872 2147241 4288113
3. Srikakulam 1340430 1359041 2699471
4. East Godavari 2569419 2582130 5151549
5. Khammam 1391936 1406278 2798214
6. Varangal 1766257 1756387 3522644
7. Adilabad 1366964 1370774 2737738
8. Kanmnagar 1897068 1914670 3811738

Development of SC/ST lands under MGNREGA

3074. SHRI MOHD. ALI KHAN : Will the Mimster of RURAL
DEVELOPMENT be pleased to state:

(a)  whether Government has spent any amount for the development of SC/ST
lands under the Mahatma Gandhi National Rural Employment Guarantee Act
(MGNREGA);

(b) ifso, the details thereof during the last four years, State-wise particularly
in Andhra Pradesh; and

(c) ifnot, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
{SHRI PRADEEP JAIN) : (a)to (¢) The provisions in the Mahatma Gandhi National
Rural Employment Guarantee Act (MGNREGA) are effected through schemes
formulated by States under Section 4(1) of the Act. Schedule-I1 of MGNREGA as
amended from time lists the category of works permissible under the Act. As per para
IB (IV) of Schedule-I, provision of irrigation facility, dug out farm pond, horticulture,
plantation, farm bunding and land development are allowed on land or homestead
owned by households belonging to the Scheduled Castes and Scheduled Tribes. The

cumulative number of above mentioned works and total expenditure incurred under



